No. .42./P1/2021

RAJASTHAN HIGH COURT

Date - 29-10-2021

CIRCULAR

In view of constant improvement in the conditions of Covid-19 pandemic,

following directions are issued in partial modification of this Office Circular No.
Notification No. 14/P1/2021 dated 01.07.2021 for functioning of Subordinate
Courts/Special Courts/Tribunals from 08.11.2021:-

1. Learned Advocates shall observe prescribed dress code while appearing

before the Courts.

2. Entry of Law Interns will be permitted in the court premises.

3. All other directions issued vide Circular dated 01.07.2021 as applicable

shall continue till further orders.

By Order
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Copy forwarded to the following for information and necessary action:-
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The Registrar Cum Principal Secretary to Hon’ble the Chief Justice,
Rajasthan High Court.

The Private Secretaries to all Hon’ble Judges, Rajasthan High Court,
Jodhpur/ Jaipur Bench.

All the District & Sessions Judges with the request to circulate the
same amongst all the Presiding Officers of their judgeship.

Presiding Officers of all the Special Courts and Tribunals.

5. All the Bar Associations through the concerned District & Sessions

Judges.

Sr. Technical Director/Technical Director, NIC, Rajasthan High Court

Jodhpur/Jaipur Bench for uploading the Notification on the website of
Rajasthan High Court.
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